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(b) and (c). Do not arise, 

Britain's Entry Into European Common Market 

*385. SHRI HIMATSINGKA : Will 
the Minister of FOREIGN TRADE AND 
SUPPLY be pleased to state: 

(a) whether the question of possible 
entry of Britain into the Europoan Common 
Market figured at recent talks held in Lon-
don in last week of May 1969 ; 

(b) if so, in what perspective; and 

(c) the results of the talk, and how rar 
the trade between the two counlries is likely 
to expand as a result th£reof? 

THE MINISTER OF FOREIGN 
TRADE AND SUPPLY (SHRI B. R. 
BHAGA T): (a) Government are not aware 
of any formal talks having been held in 
London in the last week or May, 1969 on 
this subject. 

(b) and (e). Do not arise. 

Impact of Disturbances on T .... 
Industry 

*386. SHRI BIBHUTI MISHRA Will : 
the Minister of FOREIGN TRADE AND 
SUPPL Y be pleased to state : 

(a) whether Govcrnment's attention 
has been drawn 10 cases of a<sault of Estate 
Manager of Tea Gardens by labourers; 

(b) if so, whether it i. a fact that the 
various political parties are interested in 
creating disturbances and production of tea 
is going down due to unrest and distur-
bances; 

(c) if so, the extent to which export 
of tea is affected; and 

(d) the measure taken by Government 
to bring peace there? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY SHRI (CHOWDHARY RAM 
SEWAK): (a) Yes, Sir. 

(b) Apart from the normal labour-
management disputes. disturbances have 
resulted largely from Inter-union rivalries 
and these unions are usually affiliated to 
different political parties. The normal 
working in many tea estates has been affect-
ed thereby causing loss of some produc-
tion. 

(c) It is difficult to say at thi, stage 
the extent to which export of tea will b" 
affected as a result. 

(d) This concerns the State Govern-
ment. 

Draft Fourth Plan of Kerala 

*387. SHRI P.C. ADiCHAN : 
SHRI E. K. NAY ANAR : 

Will the PRIME MINISTER he pleased 
to state 

(a) whether decisions have since boen 
taken on the size and shape of the Fourth 
Five Year Plan for Kerala State: 

(b) if so, what is the Plan outlay for 
the State sanctioned by Government and 
how far it falls short of the State Govern-
ment's demands; 

(e) the extent of cut made in respect 
of the different major programmes under the 
Plan and which specific schemes are likely 
to suITer on account of this cut; and 

(d) the rate of grJwth which was envi-
saged under the draft Plan submitted by the 
State Government and how far it would be 
possible to achieve it under the Plan as 
approved by the C,ntral Government? 

THE PRIME MINISTER. MINISTER OF 
FINANCE, MINISTER OF ATOMIC EN-
ERGY AND MINISTER OF PLANNING 
(SHRIMATI INDIRA GANDHI):(a) to (e). 
Against the State's propesal for an outlay of 
Rs. 466.75 crores, Planning Commission has 
recommended an outlay of Rs. 258.40 crores 
on the basis of availab!e resources. The 
sectoral distribution of the recomme~ded 

outlay is indicated on page 67-68 of the 
"Fourth Five Year Plan-Drafl" placed be-
fore the Parliament in April, 1969. 
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(d) The State's Draft Plan did not 

mention any specific rate of growth of the 
State's economy as a whole during tbe five 
year period, 1969-74. 

Export of Cement 

·388. SHRI K. P. SINGH DEO: Will 
the Minister of FOREIGN TRADE AND 
SUPPLY be plea!.ed to state : 

(a) whether it is a fact that the main 
areas for the export of Indian cement have 
been Ceylon and the persian Gulf countries; 

(b) whether it is also a fact that in 
these areas. India has not been able to 
exploit the market potential fully; 

(c) if so, the reasons therefor, and the 
comparative figures for export of cement to 
these areas during the last three years; and 

(d) the steps taken by Government to 
exploit these areas and to tap other markets 
for Indian cement? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SEWAK): (a) Yes, Sir. 

(b) No, Sir. Our exports of cement to 
these countries have gone up from Rs. 
33.000/- in 1966·,,7 to Rs. 1.52 crorcs in 
1968·69. 

(c) A statement showing figures of 
exports to all destination. is laid on the 
Table of the House. [Placed In Library. 
See No. L T.1546/169] 

(d) Apart from deputing Sales Teams 
by S. T.e. for booking orders on the spot. 
the following steps have been taken :-

(i) The average loss in the export of 
cement worked out to about Rs, 33/-
per to:lOe is met in the following 
manner :-

(al Up to Rs. 25/- from Market 
Development Fund ; 

(b) Upto Rs. 6/- per tonne from 
Cement Regulation Account 
maintained by Cement Cor-
poration of India; and 

(c) the balance from Cactories 
engaged in cement exports. 

(ii) Import of Sack Craft paper is 
allowed to raise the packing of 
cement to international standards. 

(iii) Export of cement has been cana-
Iised through S.T.C. with effect 
from 1st April, 1969 

Agreement Entered into wllb 
FI'IUICC for Bullding of Kalpa-

kkam Reactor 

*389 SHRI SAMAR GUHA : 
SHRI MAHARAJ SINGH 
BHARAT!: 

Will the PRIME MINISTER be pleased 
to state: 

(al whether the Atomic Energy Com-
mission has entered into an agreement with 
the Government of France regarding build-
ing of Kalpakkam reactor; 

(b) if so, the terms and conditions of 
sllch agreement; 

(c) whether Kalpakkam reactor will be 
a breoder type reactor first of its kind in 
India and Asia also ; 

(d) whether thorium will be used for 
charging the Kalpakkam reactor and 
whether such Thorium will bo extracted and 
purified from the Monazite sands available 
in India in large quantity; and 

(e) the resultant benefits of construct-
ing a breeder reactor of the Kalpakkam type 
and use of thorium as its charge? 

THE PRIME MINISTER. MINISTER 
OF FINANCE, MINISTER OF ATOMIC 
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI) : 
(a) and (b). Under an agreement entered in 
to with Ihe Commissariat aI' Energic 
Atomique of France. the Commissariat is 
sharing its experience in the field of fast 
breeder reactor technology with the Indian 
Atomic Energy Commission. India will 
bear the entire expenditure on the pre-
paration of the project report and conduct 
of joint studies. 




